
GOVERNMENT OF INDIA 

MINISTRY OF JAL SHAKTI  

DEPARTMENT OF DRINKING WATER AND SANITATION 

 

RAJYA SABHA 

UNSTARRED QUESTION NO-1692 

TO BE ANSWERED ON 13/12/2021 

 

CONSTRUCTION OF TOILETS UNDER HGSY 

 

1692  SHRI SHAKTISINH GOHIL: 

 

Will the Minister of JAL SHAKTI be pleased to state: 

 

(a) the details of the number of houses where toilets have been built under ‘Har Ghar 

Sauchalaya Yojana’ (HGSY) under Swachh Bharat Mission (SBM) (Gramin) during the last 

three years, State-wise; 

 

(b) whether SBM (Gramin) has created Open Defecation Free (ODF) in rural areas; 

 

(c) if so, the details thereof; 

 

(d) if not, the reasons therefor; and 

 

(e) the steps being taken by Government to make ODF in rural areas? 

 

ANSWER 

 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI 

(SHRI PRAHLAD SINGH PATEL) 

 

(a) to (e) There is no scheme named ‘Har Ghar Sauchalaya Yojana’ (HGSY under 

Swachh Bharat Mission (Grameen) [SBM(G)].  Government had launched the SBM (G), a 

Centrally Sponsored Scheme, with effect from 2
nd

 October, 2014 with the main aim to make the 

rural areas of the country Open Defecation Free (ODF) by 2
nd

 October, 2019, by providing 

access to toilets to all the rural households.  As reported by the States/UTs on the online 

Integrated Management Information System (IMIS) of SBM (G), all the villages have declared 

themselves ODF as on 2
nd

 October, 2019.  Having achieved the outcomes of the ODF, Phase-II 

of SBM (G) is now being implemented with effect from 1
st
 April, 2020 with the goal to convert 

all the villages from ODF to ODF Plus by 2024-25, i.e. to sustain their ODF status, to cover any 

left out or newly emerged households for providing IHHLs to ensure that no one is left behind, 

and to make arrangements for solid and liquid waste management.  As reported by the 

States/UTs on the IMIS, 4.03 crore IHHLs have been constructed under SBM (G) during the 

last three years.  State/UT-wise details of the same are given at Annexure. 
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Annexure 

Statement referred to in parts (a) to (e) of the reply to Rajya Sabha Un-starred Question 

No.1692 due for reply on 13-12-2021 

State/UT-wise no. of IHHLs constructed under SBM (G) during the last three years 

S.N. State/UT 2018-19 2019-20 2020-21 

1 A & N ISLANDS 13,194 1,931 1,699 

2 ANDHRA PRADESH 3,79,653 2,69,985 69,921 

3 ARUNACHAL PRADESH 15,574 2,592 11,606 

4 ASSAM 7,83,877 3,06,160 4,19,799 

5 BIHAR 57,23,691 14,41,172 3,85,246 

6 CHANDIGARH 0 0 0 

7 CHHATTISGARH 72,271 1,15,451 33,532 

8 DADRA & NAGAR HAVELI AND 

DAMAN & DIU 

6,349 0 714 

9 GOA 0 0 16,839 

10 GUJARAT 1,04,045 5,47,466 3,18,425 

11 HARYANA 33,328 12,671 4,966 

12 HIMACHAL PRADESH 0 64 110 

13 JAMMU & KASHMIR 4,04,971 42,336 86,600 

14 JHARKHAND 9,92,127 1,94,682 5,19,416 

15 KARNATAKA 7,27,637 2,37,464 1,71,280 

16 KERALA 0 641 9,327 

17 LADAKH 0 1,806 0 

18 LAKSHADWEEP 0 0 0 

19 MADHYA PRADESH 9,42,758 3,50,399 1,59,139 

20 MAHARASHTRA 3,59,370 7,33,718 2,46,933 

21 MANIPUR 73,388 11,617 4,361 

22 MEGHALAYA 249 9,835 31,391 

23 MIZORAM 3,136 714 2,485 

24 NAGALAND 50,880 1,330 3,545 

25 ODISHA 20,55,198 13,65,680 2,26,790 

26 PUDUCHERRY 17,637 270 668 

27 PUNJAB 59,670 1,00,592 77,988 

28 RAJASTHAN 1,44,636 7,13,544 2,95,407 

29 SIKKIM 2,129 724 1,627 

30 TAMIL NADU 6,59,116 1,51,586 90,154 

31 TELANGANA 6,07,080 5,59,604 1,11,567 

32 TRIPURA 1,38,314 79,650 54,060 

33 UTTAR PRADESH 85,91,235 39,87,924 9,17,740 

34 UTTARAKHAND 15,149 25,345 3,984 

35 WEST BENGAL 6,74,005 6,81,678 4,89,881 

   Total 2,36,50,667 1,19,48,631 47,67,200 
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